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Title: Regarding need to enact a Central legislation for the welfare of workers engaged in unorganized sector
in the Country.
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“The UPA Government is firmly committed to ensure the welfare and well-being of
all workers particularly those in the unorganized sector who constitute 93 per cent of
our workforce. Social security, health insurance and other schemes for such workers
like weavers, handloom workers, fishermen and fisherwomen, toddy tappers, leather
workers, plantation labour, beedi workers, etc. will be expanded.” ... (Interruptions)
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MR. SPEAKER: This is too much. I cannot tolerate this. You can send your names. You can send
your slips. I would not allow you. Nobody else can join him.

... (Interruptions)
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31wy Wered : &dw oft, & warl Shri Sunil Khan is allowed to associate in this matter.
... (Interruptions)

MR. SPEAKER: You have not given notices. Please sit down. I have had enough of it.
... (Interruptions)
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI):  Sir, I would like to convey to the
House through you one point. It is a fact that the leader of the UPA, Shrimati Sonia Gandhi, made it
very clear, while she was 1n the Opposition and even after assuming office, that our priority is to
frame a legislation for the wellbeing of the workers unorganized sector. Sir, after that, stakeholders
have been discussed and our distinguished Labour Minister did a great work and completed the
whole task consulting the Group of Ministers. The next Cabinet meeting is scheduled day after
tomorrow. We would get the clearance and concurrence of the Cabinet and will bring it in this
Session. | can only tell you that our commitment is not a commitment just for the sake of public
announcement. It is a commitment from our hearts and we shall see to it that it is executed and
implemented through Parliament. ... (Interruptions)

MR. SPEAKER: Kumari Mamata Banerjee, your notice relates to only Land Acquisition Act.
Please do not raise anything else.

KUMARI MAMATA BANERJEE (CALCUTTA SOUTH): Sir, please allow me to speak.

MR. SPEAKER: [ am only reminding you of your notice.
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